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असाधारण  

EXTRAORDINARY 

भाग III—खण् ड 4   

PART III—Section 4 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

 

भारतीय मानक ब् यरूो 

(उपभोक् ता मामल ेजिभाग) 

अजधसचूना 

नई दिल्ली, 18 जसतम् बर, 2025 

 सिंभभ: HQ-PUB015/1/2020-PUB-BIS  (1331).—भारतीय मानक ब्यूरो जनयम, 2018 के जनयम 15 के 

उपजनयम (1) के अनुसरण में भारतीय मानक ब्यरूो एतिद्वारा अजधसूजचत करता ह ैइसमें संलग्न अनूसूची में दिय ेगय ेमानकों 

में संिोधन दकय ेगय ेहैं|   
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अनसुचूी 

प्रवीण खन्ना, वैज्ञाननक जी एवं उप महाननदेशक (पी एव ंसी) 
[जिज्ञापन-III/4/असा./380/2025-26] 

 

 

BUREAU OF INDIAN STANDARDS 

(Department of Consumer Affairs)   

NOTIFICATION 

New Delhi, the 18th September, 2025 

 Ref: HQ-PUB015/1/2020-PUB-BIS (1331).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of 

Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards, 

particulars of which are given in schedule hereto annexed have been established. 

 

SCHEDULE 

 

PRAVEEN KHANNA,   Scientist G & DDG (P&C) 

[ADVT.-III/4/Exty./380/2025-26] 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 

क्रम 

स.ं 
स्ट्थाजपत भारतीय मानकों की संख्या, 

िर्भ तथा िीर्भक 

सिंोधनों की सखं्या 

एि ं जतजथ  

सिंोधनों की 

प्रजतस्ट्थापन जतजथ 

जतजथ िब तक 

मानक   तीसरे स्ट्तंभ 

में इंजगत सिंोधन के 

जबना भी लाग ूरहगेा  

(1) (2) (3) (4) (5) 

 

1 

 

आई एस 18797 : 2024 

पूिभजनर्मभत मलिल उपचार संयतं्र — 

जिजिजि  

 

संिोधन संख्या 1 

जसतंबर 2025 

 

13 जसतंबर 2025 

 

12 माचभ 2026 

Sl.  

No. 

No., Year & Title of the Indian 

Standard  

No. and Month/Year 

of the Amendment 

Date of 

Establishment of the 

Amendment 

Date till which 

the standard 

without the 

amendment as 

mentioned in 

column 3 shall 

remain in force 

(1) (2) (3) (4) (5) 

 

1 

 

IS 18797 : 2024 

Packaged Sewage Treatment 

Plant — Specification 

 

Amendment No. 1 

September 2025 
13 September 2025 12 March 2026  
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